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QFFICE OF TI-IE CHIEF .TU])ICIAL MAGISTRATE 2 EAST DISTRICT
KARKARDOOMACOURTS : DELHI

. ORDER

Pursuant to order bearing No. 1575/DHC/Gaz.IIB/G-7/2026 dated 13.03.2026 of Hon’ble High Court of
Delhi, New Delhi and after approval of Ld. Principal District 8: Session Judge, East, Karkardooma, Delhi, It is
hereby ordered that the following Judicial Officers shall hold the “Weekend Traffic Courts” of East District,
Karkardooma Courts, in the month of July’2026 The Judicial officers would be assisted by their own staff. The
Judicial Officers and staff will be entitled to compensatory leaves for the duties performed on the said dates.

Sl.No. Name of the Officers who willl Weekend Dates Court Room ‘
l perform duty Traffic Court No.

~ no.
1. MS. Ritlkfl KHHSHI. Ld. .m/[FC,‘[EH5t) 05_07_2026

(Mahila Court-02). 01 . 15
2. Shri Ayush Sharma, Ld. Civil Judge; M

(East) =~ 02 05-07-2026 26

3. ‘Ms. Sanya Singh Ld. J.M.F.C-06
(East), 01 12.07.2026 15

4. Sh. Harshal Negi, Ld. JMFC-(East) ;
(IVICD) " ‘ 02 12.07.2026 26

‘ 5. Sh. Amit Rana, Ld. JMFC-06(East)
- 01 19.07.2026 15

6. Ms. Saema Jain, Ld.JSCC/ASCJIGJ ‘
(East) l 02 19.07.2026 26

, 7 Ms. Prerna Rai, Ld. .nvrFclo2 (East) 0 ‘01 26.01.2026 15

a. Sh. Sachin, Ld.JM1-TC-03 (East) D
02 26.07.2026 26

Note: DCP'I‘rz1ffic, East District is directed to arrange the Compounding Officer for the following dates.
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The Registrar General, High Court of Delhi at New Delhi. - W _ ___ K“
The Principal District 8: Sessions Judges (HQ)! West, T1s‘Ha;arr _
The Principal District 8: Session Judges East/North East/Shahdara,“Kar ardoorna Courts, Delhi
The Principal District 8: Session Judge Patiala House, New Delhi‘. .
The Principal District 8: Session Judges North/North West, Rohini, New Delhi.
The Principal District 8: Session Judge South West Dwarka, New Delhi
The Principal District 8: Session Judges South/South East, Saket, New Delhi.
The Pricipal District 8: Sessions Judge-cum- Special Judge PC Act(CBI), Rouse Avenue, New Delhi.
The CJMs of all Districts Tis Hazari (Central)/West, Patiala House, Rohihi (North)/North» West,
Dwarka, Saket (South)lS outh-East, Karkardooma Courts (North-East)/SI-ID, Delhi.
The CP, Delhi, the DCP (Traffic)East/North-East/Si-ID through Chowki Incharge, Kakardooma Courts, Delhi
The Ld. Secretary, DLSA East, Karkardooma Courts, Delhi.
All the Ld. Judicial Magistrates, East District, Karkardooma Courts, Delhi.
The Incharge, District Courts Web-Site‘Corn1nittee, Tis Hazari Courts, Delhi.
The Incharge Computer Branch, Karkardoorna Co1u'ts, Delhi (uploading on Layerslweh-site)
Superintendent Adnm. and Care Taking Branch, Karkardooma Courts, Delhi.
Incharge Pool Car, Karkardooma Couns, Delhi.
Incharge Cash Branch, Karkardooma Courts, Delhi.
Director of prosecution, Delhi thr. Prosecution Branch, KKD Courts, Delhi.
Chief Public Prosecutor, Delhi Karkardoorna Courts, East, Delhi.
The Commissioner of Police, Delhi 8: DCP, East Delhi(through Chowki In-charge,KKD, Delhi)
The I.G.(Prison), Tihar Jail, Delhi!New Delhi.
The Secrataries, Bar Association, KKD Courts, Delhi.
Lock Up Incharge, Karkardoorna, Delhi.
Information Center (E-S ewa Kendra), Karkardoorna Courts, Delhi.
Video Conference Room, Karkardooma Courts, Delhi.
Incharge IT Cell/System Analysis, THC, Delhi.
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